NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 02.12.2020 (WEDNESDAY)

COURT — 11 (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice A.L.S. Cheema, Member (Judicial) and Hon’ble Mr. Balvinder Singh, Member

(Technical)
For Admission (After Notice)

S. No. Case No.

Name of the parties

Counsel for
Appellants

Counsel for
Respondents

1. Comp. App. (AT)
No. 100 of 2020

Riverdale Infrastructure Pvt. Ltd.
Vs.

Pooja M. Saigal

Sakesh Kumar-R1
Rajshekhar Rao-R2

Kirloskar Ebara Pumps Ltd. & Ors. U.A. Rana-R3
With
2. Comp. App. (AT) | Ebara Corporation Vijay Nair Sakesh Kumar-R1
No. 101 of 2020 Vs. U.A. Rana-R2

Kirloskar Ebara Pumps Ltd. & Ors.

Pooja M. Saigal-3

3. Comp. App. (AT)
No. 102 of 2020

Shri Anup Kumar Khemani & Ors.
Vs.
Balendra Choudhury & Ors.

With

Anindita Mitra

Abhinav Hansaria-
R3

4, Comp. App. (AT)
No. 103 of 2020

Assam Medical Corporation Pvt. Ltd.
Vs.

Abhinav Hansaria

R Jawahar Lal-R1 &
R2

Balendra Choudhury & Ors. Anindita Mitra-R5,
R7, R12, R13 & R14
With
5. Comp. App. (AT) | Kali Charan Das Trust Dhruv Suri R. Jawahar Lal-R1 &
No. 104 of 2020 | Vs. R2
Balendra Choudhury & Ors. Abhinav Hansaria-
R3
Anindita Mitra-R6,
With R8, R13, R14 & R15
6. Comp. App. (AT) | Balendra Choudhury & Anr. R. Jawahar Lal Abhinav Hansaria-
No. 113 of 2020 Vs. R1

Assam Medical Corporation Ltd. & Ors.

For Hearing

7. Comp. App. (AT)
(Ins) No. 546 of
2020

Rajratan Babulal Agarwal
Vs.
Solartex India Pvt. Ltd. & Ors.

Anish Agarwal

Sameer Agarwal-R1
Kailash T. Shah-R2
& R3




8. Comp. App. (AT) | Manjunath Dasappa & Anr. Arjun Asthana Kaustav Saha-R1 to
No. 67 of 2020 Vs. R5
Transglobal Power Ltd. & Ors. Arun Sri Kumar

Copy to: -
By the order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar
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